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  pay and allowances and misappropriation of Government Money in 3rd A.P. 
Bn Titabor, Dist. Jorhat and any other offence/offences. 

19 2008 Regarding CBI investigation into the case registered at cid p.s. case no. 
38/2007 u/s 409/468/420/120(b) ipc relating to fraudulent drawl of pay and 
allownces and misappropriation of Government Money in 10th A.P.Bn. 
Kahilipara Gauhati and any other offence/offences. 

20 2008 Fraud in encashment of demand draft for Rs. 188.45 lakhs sanctioned 
against ‘Total Sanitation Campaign’ for Bongaigaon District, Assam. 

21 2008 Request from State Government, of Assam for investigation of the offences 
registered at Margharita P.S. case no. 51/2007 u/s 365/34 IPC in the District 
of Tinsukia, Assam relating to disappearance of Shri Prasanna Turung, 
working president of Tirap Autonomous District Counsil demand committee 
and his wife Smt. Kohmai Turung of APO Colony, Margharita. 

22 2008 Request from State Government, of Assam for CBI inquiry into rhino 
poaching in Kaziranga National Park and in other places of Assam. 

23 2008 Request from State Government, of Assam for CBI investigation into murder 
of Puspa Goala and Raju Munda on 04.05.2001 at Gop Sadharu T.E. under 
Biswanath Chariali PS of Sonitpur District, Assam. 

24 2008 Request from State Government, of Assam for CBI investigation in the case 
of killing of Shri Darbiek Thuom Hmar contesting candidates of Cong. (1), 
Lower Kharthong constituency, NC Hills. 

25 2008 Request from State Government, of Assam for CBI investigation into the case 
registered at Dispur police station in the district of Kamrup (metro) vide case 
no. 708/97 corresponding GR. case no.3881/97 relating to killing of Mitra Dav 
Mahanta s/o Prem Kanta Mahanta of Basesthapur bye lane-1 (one), 
Guwahati, Assam as per directions of Hon’ble Guwahati High Court-
regarding. 

26 2008 Request from State Government of Assam regarding CBI investigation in to 
the incidents of group clashes in Darrang and Udaigiri districts. 

27 2008 Request from State Government of Assam in serial bomb blasts in Assam. 

Minor forest produce 

 *260. SHRIMATI T. RATNA BAI: Will the PRIME MINISTER be pleased to state: 

 (a) the Minor Forest Produce in each State, especially in Andhra Pradesh; 

 (b) the details thereof during the last four years; and 

 (c) the steps taken to give supporting price in this regard especially in Andhra Pradesh 
areas? 
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 THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI S. 
REGUPATHY): (a) and (b) The Minor Forest Products (MFPs) consist of goods of biological 
origin other than wood, derived from forest, other wooded over as the Non-Wood forests. MFPs 
are known the world over as the Non-Wood Forest Products (NWFPs) or Non-Timber Forest 
Products (NTFPs). The number of MFPs differ in each State and generally include products like 
honey, sal seeds, Gum karaya, Tendu leaves, Mahua seeds, Myrobalans etc. The Government 
of Andhra Pradesh has notified certain forest based items the as MFPs and the details of these 
MFP items are given in the Statement-I (See below). The details of year-wise and commodity-
wise procurement done by Girijan Cooperative Corporation (GCC) in Andhra Pradesh for the 
last four years is given in the Statement-II (See below). 

 (c) Girijan Cooperative Corporation (GCC) as an agent of Government of Andhra Pradesh 
is procuring the MFP from the Tribals on outright purchase basis organizing purchase centers in 
the tribal area. The endeavour of the Government of Andhra Pradesh is to pass on maximum 
benefit to the tribal MFP gatherer by way of remunerative purchase price for their produce. The 
mechanism for fixing up the Purchase Price is that the prevailing wholesale market price is taken 
as the basis and deducting the overhead charges and other incidentals, the purchase price is 
fixed. Since, the Government of Andhra Pradesh is subsidizing the staff costs and forest rentals, 
the burden of establishment cost of GCC and rentals are not loaded on the purchases price. 

Statement-I 

List of minor forest produce items in Andhra Pradesh 

Sl. 
No. 

Name of the Commodity Sl. 
No. 

Name of the Commodity 

1 2 1 2 

1. Addaleaf 16. Pungam Seed 

2. Hill Brooms 17. Naramamidi Bark 

3. Wild Brooms 18. Rawulfia Serpentina 

4. Sheekakai 19. Soapnuts 

5. Amla Fruit and Seed 20. Honey Wax 

6. Cleaningnuts 21. Gum Karaya 

7. Chiranji 22. Tamarind—(a) Shell 

8. Rock Bee Honey    (b) Seeded  

9. Apiary Honey    (c) Deseeded 

10. Kusum Oil Seed    (d) Green 

11. Myrobalans    (e) Seed 

12. Mohwa Seed 23. Teripods 

13. Mohwa Flower 24. Maredugeddalu 

14. Markingnuts 25. Sugandhipala 

15. Nuxvomica Fruit and Seed   
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Statement-II 

 Details of procurement of MFPS by Girijan Cooperative Corporation (GCC) in 
Andhra Pradesh from the year 2004-05 to 2007-08 

Quantity(Qty) in quintals 
Value in Rs. in lakhs 

Average (Avg.) Price per/kg 

Sl. Name of the   2004-05   2005-06   2006-07   2007-08  
No. Commodity 
  Quantity Value Average Quantity Value Average Quantity Value Average Quantity Value Average 
  (Qtls.) (in Price (Qtls.) (in Price (Qtls.) (in Price (Qtls.) (in Price 
   Lakhs)   Lakhs)   Lakhs)   Lakhs) 

1 2 3 4 5 6 7 8 9 10 11 12 13 14 

1. Gum Karaya 7689 678.82 88.28 6179 534.25 86.46 6050 510.77 85.00 3715.97 313.55 84.38 

2. Gum Thiruman 101 5.33 52.77 22 1.43 63.90 4 0.23 57.50 14.04 0.75 53.42 

3. Gum Olibanum 209 4.57 21.87 130 3.08 23.68 246 9.33 37.93 174.64 6.82 39.05 

4. Gum Kondagogu 1184 116.63 98.51 622 49.29 79.24 420 40.6 96.67 222.96 21.46 96.25 

5. Gum Dikamali 363 4.28 11.79 0 0  0 17 0.21 12.35 29.02 0.35 12.06 

6. Myrobalans 14246 30.66 2.15 5948 12.06 2.03 7862 21.98 2.80 4750.87 18.92 3.98 

7. Nuxvomica 13118 236.64 18.04 1416 23.78 16.79 8367 133.36 15.9 1103.31 17.01 15.42 

8. Seeded Tamarind 70256 486.14 6.92 56789 469.71 8.27 50113 440.63 8.79 37816.86 289.45 7.65 

9. Deseeded Tamarind 5211 68.01 13.05 13376 177.55 13.27 4000 74.17 18.54 4897.05 76.20 15.56 

10. Tamarind Seed 7508 36.06 4.80 15463 62.04 4.01 3270 12.62 3.86 4106.01 15.20 3.70 
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 

11. Pungam Seed 981 6.03 6.15 2989 20.80 6.96 745 5.99 8.04 2847.9 28.48 10.00 

12. Cleaningnuts 8942 319.33 35.71 1872 23.77 12.70 1321 12.47 9.44 232.17 2.09 9.00 

13. Markingnuts 6906 25.19 3.65 5492 26.66 4.85 8352 41.70 4.99 7714.17 38.57 5.00 

14. Mohwa Seed 11944 121.30 10.16 6189 65.24 10.54 9442 104.49 11.07 3063.44 33.70 11.00 

15. Mohwa Flower 26545 154.64 5.83 13706 84.08 6.13 15520 93.74 6.04 6183.32 43.28 7.00 

16. Honey 3802 302.05 79.45 2335 186.47 79.85 3523 281.53 79.91 3088 246.96 79.97 

17. Sheekakai 3869 38.78 10.02 1752 17.58 10.03 2958 29.62 10.01 1661.8 14.85 8.94 

18. Soapnuts 1912 10.60 5.54 675 3.35 4.96 2550 23.80 9.33 3769.32 40.27 10.68 

19. Hill Brooms (Nos.) 332961 55.66 18.72 3412 42.28 12.39 390623 56.09 14.36 319092 46.06 0.14 

20. Hill Brooms (Qtls.) 115 2.08 18.09 13 0.15 12.00 4 0.07 17.50 20.11 0.36 17.90 

21. Wild Brooms (Qtls.) 292 3.67 12.57 973 14.37 14.77 693 10.14 14.63 1137.74 17.38 15.28 

22. Wild Brooms (Nos.) 57860 3.16 5.46 99 0.3 3.03    50 0.00 0.00 

23. Adda leaf 13645 51.54 3.78 8866 37.95 4.28 9141 46.70 5.11 6820.95 32.82 4.81 

24. Naramamidi Bark 2906 47.72 16.42 1929 34.8 18.04 1851 37.69 20.38 875.16 17.51 20.01 

25. Teripods    0 0   0  0 0.00 0.00 

26. Maredugeddalu 470 8.14 17.32 1259 31.44 24.97 763 25.57 33.51 1058.93 47.99 45.32 

27. Others  132.67   0 75.25  0 63.16  0 25.99  

 TOTAL  2949.70   1997.68   2076.66   1396.02 


